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[Under regulation 6 of the In

FORMA
PUBLIC ANNOUNCEMENT
solvency and Bankruptcy Board of India (Insolvency Resolution Process

for Corporate Persons) Regulations, 2016]
FOR THE ATTENTION OF THE CREDITORS OF MEENAKSHI ASSOCIATES PRIVATE LIMITED
RELEVANT PARTICULARS g
1 | Name of The Corporate Debtor Meenakshi A iates Private Limited
2 |Date of Incorporation of Corporate Debtor 19/12/1985
Authority under which Corporate Debfor is Registrar of Companies -Delhi.
Incorporated / Registered
rporate Identity Number / Limited Liability 28910DL1985 28
\dentification Number of Corporate Debtor
5| Address of The Registered Office And Bhagwati Business Centre Office No. 1, First Floor,
Principal Office (1fAny) of Corporate Debtor 5565, School Block-2, Shakarpur, New Dethi - 110092
 [Insolvency Commencement Date in 17-08-2022
respect of Corporate Debtor (Order received on 18/08/2022 by email)
7 | Estimated Date Of Closure of Insolvency 15-02-2023
| |Resolution Process
8 | Name and Registration Number of the Naresh Kumar Bansal
Insolvency Professional acting as Interim |BBI/IPA-002/IP-N00486/2017-2018/11448
| |Resolution Professional
9 |Address And E-Mail of The Interim KD-138, First Floor, Pitampura, Delhi - 110034
Resolution Professional, as Registered adv.naresh@gmail.com
|| with the Board
10 | Address and E-Mail to be used for KD-138, First Floor, Pitampura, Delhi - 110034
Correspondence with the Interim Resolution adv.naresh@gmail.com
Professional, if different from those given at
S.No.9.
(11| Last Date For Submission of Claims 31-08-2022
12 [Classes of Creditors, if any, under Clause (b) |NA
of Sub-Section (6A) of Section 21, ascertained
by the Interim Resolution Professional
13 [Names of Insolvency Professionals identified [NA
to act as Authorised Representative of Creditors
| |ina Class (Three names for each class,
14 | (a) Relevant Forms and NA

(b) Details of Authorized Representatives

are available at:

Form B-for claims by Ope!
- | Form C-for Claims by Financial Creditors,

Form D-for Claims by aworkman and employee,
Form E-for Claims by authorized R i
Form-F-for Claims by creditors o
In order to get the copy of form, you.may download the above
www.ibbi.gov.n as prescribed under Insolvency and Bankruptcy Board of India (Insolvency Resolution

Notice is hereby given that the National Company Law Triby
commencement of a corporate insolvency resolution process of
vide orderin CP No.(1B) 2527(ND)2!
The creditors of Meenakshi Associ
proof on or before 31.08.2022 to the interim
No. 100nly.

The Financial Creditors shall submit
submit the claims with proof in person, by post or by electronic
submitted by way of the followi ith d

unal, New Delhi Bench, has ordered the
the Meenakshi Associates Private Limited
019 & A-2741/2022 dated17.08.2022 and communicated on 18.08.2022.
ates Private Limited are hereby called upon to submit their claims with
resolution professional at the address mentioned against entry

their proof of claims by electronic means only. All other creditors may

means. The proof of claims is to be
tary proofin supportof their claims.

specified forms along with
rational Creditors (except Workmen and employees),

process for corporate persons) Ref
ission of fal

se or

of workmen and

gulation, 2016.
g proofs

Date : 18.08.2022
Place : New Delhi

PIOY!

ther than financial creditors and operatio

nal creditors.
mentioned forms from the website

of claim shall attract penalties. All claimants are advised to
invariably mention their PAN, email idand phone numberin the claim forms.

Sd/-
(Naresh Kumar Bansal)

Interim Resolution Professional

-

Regn. No. IBBI/IPA-002/IP-N00486/2017-2018/11448
A
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